W

(A)

0.4 284[98

Serial |

\

No. of | Date of |

eder |

Crder

!

I v

R S

|
14,10, 9,

7

¥

3

f

| ma k;gg

{

St A e e 4

T

Order with Signature

Office note as to
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This matter was disjosed Of at

| the stage of zdmission on 26,5, 93 with.

a direction to the Departnéncal
authorities to consider the
of the applicant folr the pOét Of ED3PM
Tamdel BO 1in case he applies in pGCe‘r
formwith all reguired documents within
tie time fixed for filing. of the

application.In this MA cocy Of which has

candidature
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Counsel shri SC Samantray,the petitimer

has stated that #® pursuant to the

direction ,the petitioner has filed an
application with ail the required
documents on 25,8,93 and his prayer
is for a direction to the Departmental
Authorities to finalise the process of
selection within a périod of tirré to ee

firxed py thé Triounal,We are not aware

if the applicant has filed an applicatioxﬁﬂ,._,éﬁ

within tie period of last date fixed for
filing of the applicatlon .In any case,
if the process of selection is tden
piag®r up,the Departnmental Authorities are
directed to complete and finalis the
same within a period of sivty days from
the date of receipt of a copy of this

order,We make 1t Cclear that we are not

an] comnents with regard to the
candid gture of the applica
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The Departmental Authorities are

directed to strictly follar the rules

amd instructions of the Department and
choose the bestpersm in accordancCe

w1th rules among the candldnteein the;

selectlon .MA is acc ordlnﬂlj dleOsed
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